
ed categories of borrowers, and for effect-
ing recovery of the advances according to 
schedule. This will help achieve a measure 
of rotation of funds so that the scarce 
resources can be made to reach as large a 
number of people as possible. The borro-
wer should be encouraged to maintain 
some basic minimum of accounts and 
should be persuaded io accept financial 
supervision and discipline. In particular, 
the borrower units should be entvma"i-d 
to build up equity by ploughing back a 
portion of the surplus generated in the 
business.

Realisation of Wealth Tax on 
Agricultural Lands

980 SHRI YAMUNA PRASAD 
MANDAL : Will the Minister of
FINANCE be pleased to state :

(a) whether the Income-Tax Depart-
ment has been inst meted by Go\ernment 
to begin realising the wealth tax on agricul-
tural land fur the years 1970-71 and
1971-72 as a lesult of the decision of the 
Supreme Court upholding Central Govern 
nicnt's right to levy this tax ; and

(b) if so, the amount likely to be 
realised as a result thereof ?

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI K. R. 
GANESH : (a) Yes, Sir. The Wealth-tax 
Ofliceis have been instructed to make 
intensive efforts to realise the target of 
collections of weahh-tax on agiicultural 
assets.

(b) An all-India budget target of Rs. 8 
crores has been fixed for realisations on 
account of wealth-tax on agricultural assets 
for the year 1971-72.

Purchase of Motor Torpedo Boats 
for Indian Navy

981. SHRI YAMUNA PRASAD 
MANDAL : Will the Minister of
DEFENCE be pleased to state:

(a) whether Government propose to 
purchase Motor Torpedo Boats for the
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Indian. Navy from foreign countries; 
and

(b) if not, the reasons thereof ?
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THE MINISTER OF STATE 
(DEFENCE PRODUCTION) IN THE 
MINISTRY OF DEFENCE (SHRI 
VIDYA CHAP. AN SHl'KTA): (a) and
(b). It wjll n >t be in public interest to 
disclose inform nion on ilic subiect.

Ex ploration of Pet rolcimi in Bihar

98?. SHRI YAMUNA PRASAD 
MANDAL : Will the Mil istet of PETRO-
1 1 IJM AND CHEMICALS be pleased to 
state :

(a) vhether Oil .tnJ Natural Gas 
Convni.sn'.i havf« icc ;nt!v formulated any 
plan for the exploration of p^roleum in 
the .State of Bioar; and

(b) if :o, the salient fentmes. of the 
proposa’ ?

THE MINISTER OF PETROLEUM 
AND CHFMICALS (NHRI P. C. SETHI):
(a) No. Sir.

(b) Does not arise.

Shortage of Petroleum in the Country

983. SHRI YAMUNA PRASAD 
MANDAL: Will the Minister of PETRO-
LEUM AND CHrWlCAl S be pleased to 
state:

(a) whether Indian Oil Corporation is 
unable to meet the demand of petroleum in 
the country:

(b) il' jQ. tlx rca.O!.> ihcreof, a:ul
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(c) the steps taken or proposed to be 
taken to increase the production of petro-
leum m the country to meet the demand?

THE MINISTER OF PFTROIEUM 
AND CHEMICALS (SHRI P C SETHI)
(a) to (c) The requirements of petroleum 
products m the country are met in full by 
the Indian Oil Corporation and other 
private oil companies de'ilm* in p**r >1 im  
products. To the extent the requucmcnts 
fall short and cannot be met from the indi 
genous production, impoits aie amnwed 
from the available sources outside the coun-
try Steps are llso being tak< n to progres-
sively increase the refinery capacity to meet 
the increasing demands of petroleum 
products

Assistance to Bihar

984 SHRI HART KISHORE SINGH 
Will the Minister of TINANCE be pleased 
to state

(a) whether Government of Bihar has 
recently appioaehed the Central Govern-
ment with a request that the quantum of 
Central assistaicc for the States Fourth 
Plan should le increased by 75 per cent in 
view of the State s financial position,

(b) if «o, whether the State Government 
has also requested to write off as ‘unproduc 
tive’ Central loans and arrange for resche-
duling ot debt pavment to e«*se its financial 
burden, and

(c) if so, Central Government s reac 
tion thereto*

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI K R 
GANESH) (a) ,The Government of Bihar
have from time to time been requesting for 
additional Central assistance for the State’s 
Fourth Five-Year Plan They have also 
represented that the grant component of 
Central assistance for the State Plan

should be increased from 30 per oent to 75 
per cent

(b) Yes, Sir

(c) Central assistance to States during 
the Fourth F r e Yeir Plan is being distri-
buted in accordancc with the criteria laid 
down by the National Development 
Council whivh apply uniformly to all 
States This assistance is given in the 
form of block loans and grants m the fixed 
proportion of 7010. It is not possible 
either to alter the criteria of distribution 
of Centr.il assistance among States inter 
se or the propoi tion between its loan and 
grant components The proposil for re-
scheduling of the repiyment ol Central 
loan, made bv Bilnr and some other States, 
was examined but was not found accep-
table

Decision to set up Coal Based Fertilizer 
Plants in the Country

985 SHRI HARl KISHORF SINGH 
Will the Minister of PETROLEUM AND 
CIIFM1CALS be pleased to state

(a) whether any final decision has 
since been taken by Government to setup 
coal-based fertilizer plants in the country,

(b) if so, the number of such plants 
which are likely to be set up

(c) the sites selected for the same, and

(d) the funds allocated for the purpose?

THE MINISTER OF PETROLEUM 
AND CHEMICALS (SHRI P C SETHI)
(a) to (d) Government have decided to 
set up three coal bised fertilizer projects 
m the public sector and the sites selected 
are Talcher (Orissa), Ramagundam (Andhra 
Pradesh) and Korba (Madhya Pradesh). 
The expenditure on these projects during 
the Fourth Plan period would be met from




